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 to-morrow,  I  shall  now  take  up  Private
 Members’  Business,

 (Iaterruptions)*

 MR,  DEPUTY  SPEAKER:  Do  not
 record  anything,  (lnterruptions),

 15.32  hrs,

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 Seventy-fifth  Report

 SHRI  KAZI  JALIL  ABBASI  (Domaria-
 ganj)  :  Sir,  I  beg  to  move  :

 “That  this  House  do  agree  with  the
 Seventy-fifth  Report  of  the  Committee
 on  Private  Members’  Bills  and  Resolu-
 tions  presented  to  the  House  on  the
 18th  April,  1884,”

 MR.  DEPUTY  SPEAKER:  The  ques-
 tion  is:

 “That  this  House  do  agree  with  the
 Seventy-fifth  Report  of  the  Committee
 on  Private  Members’  Bills  and  Resolu-
 tions  presented  to  the  House  on  the
 18th  April,  1984.”

 (The  motion  was  adopted)

 15.33  brs.

 WORKING  JOURNALISTS  AND
 OTHER  NEWSPAPER  EMPLOYEES
 (CONDITIONS  OF  SERVICE)  AND

 MISCELLANEOUS  PROVISIONS
 (AMENDMENT)  BILL  (AMENDMENT

 OF  SECTIONS  2  AND  3)

 थ्री  राम  नगीना  मिश्र  (सलेमपुर) :

 मान्यवर,  आपकी  aT  से  मैं  प्रस्ताव करता  हूं

 कि  श्रमजीवी  पत्रकार  और  अन्य  समाचार-पत्र

 *Not  recorded.

 APRIL  19,  1984  Reservation  of  Vacancies  356
 Sor  SC/ST  Bill

 कर्मचारी  (सेवा  की  शर्ते)  और  प्रवीण  उपबंध

 अधिनियम,  1955  में  और  संशोधन  करने  वाले

 विधेयक  को  पुरःस्थापित  करने  की  अनुमति  दी

 जाए  |

 MR.  DEPUTY  SPEAKER  :  The  ques-
 tion  is:

 “That  leave  be  granted  to  introduce  a
 Bill  further  to  amend  the  Working
 Journalists  and’  Other  Newspaper
 Employees  (Conditions  of  Service)  and
 Miscellaneous  Provisions  Act,  1955,"

 (The  motion  was  adopted)

 थी  राम  नगीना  मिश्र
 :  मान्यवर,  मैं  इस

 विधेयक  को  पुरःस्थापित  करना  हूं  ।

 15.35  brs.

 RESERVATION  OF  VACANCIES  IN
 POSTS  AND  SERVICES  (FOR
 SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES)  BILL—(Contd).

 MR.  DEPUTY  SPEAKER :  Now,  we
 shall  take  up  further  consideration  of  the
 motion  moved  by  Shri  Suraj  Bhan.  Mr.
 Sunder  Singh  was  on  his  legs.  Mr.  Sunder
 Singh,  you  had  already  taken  7  minutes.
 You  may  take  another  5-6  minutes.

 sit  सुन्दर  सिह  (फिल्लौर)  :  उपाध्यक्ष

 जी,  यह  बिल.  बहुत  शानदार  है  ।  इसमें  कोई

 शक  नहीं  कि  हर  पहलू  में  हरिजनों  को  उनके

 रिजर्व  कोटे  के  हिसाब  से  नहीं  रखा  जाता  है  ।

 जो  उन्होंने  फिरसे  बताये  हैं  जहां  50  areal

 लेने हैं  वहां  2  ही  लिये  जाते  हैं  और  कोई

 हरिजनों  का  ख्याल  नहीं  रखता  है  ।  महात्मा
 गांघी  हरिजनों  के  लिए  अच्छा  सोचते  थे,  मगर

 जो  उनके  फौलोवस  हैं  वह  कसे  उनका  मुकाबला


